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COUNCIL OF STATE. 
M,onday, 20th Frbruary, 19281 

The Council met in the Council Chamber of the Council House at J<~leven 
of the,Clock, the Honourable the President in the Chair. 

MEMBER SWORN. 

The Honourable Sir Austen Hadow, Kt., C.V.O. (Chief Commissiollf'r, 
Railways), 

QUESTIONS AND ANSWlmS. 
SUPERSESSION OF SVED SHUJAAT ALI, A SUBORDINATE OF THE PuBLIC 

WORKS DEPARTMENT, DELHI. .. 

01. THE HONOURABJ,J': MR. MA~l\fOOD SUHRAWARDY: I~ it, a. 
fact that-

(i) B. Gurdit Singh, B. Nand Lal Sharma., B. Din Dayal, B. Man Singh, 
temporary subordinates, and S. Bnhadur Singh, Officiating Executive F~ngineer, 
Public Works Department, Delhi, are junior in service tQ one Syed Shujaat 
Ali, subordinate, Puhlic Works Departmont, Delhi; 

(ii) The said temporary suhordinates B. Gurdit Singh, B. Nand Lal 
Sluu.'ma, B. Din Dayal, n. Man Singh were given charge of Sub-divisions with 
the benefit of the ~nb-divisional allowance of &S. 75 per mensem ; 

(ill) If the answer to (i) is in the affirmative, is the said ~ye.d Shujaat Ali, 
snbordinat~, Public Works DepartJDent, Delhi, deba,rred of his right!! by 
the Delhi Public Works Department in raising them over him! 

THE HONOURABLE MR. A. C. McWATTERS: (i) The lengths of service 
of the men are : 

Name. Y.M. D. 
B. Gurdit Singh 9 7 19 
B. Nand Lal Shanna . 11 7 HI 
D. Din Dayal . 8 10 11 .. 
B. Man Singh • 14 9 1 
S. Bah,wur Singh 14 8 7 
Sye(l Shujaat Ali 14 8 27 

(ii) B. Gurdit Singh has never held oharge of a Sub-division, but the other 
three have, t,he last two 'mentioned as a purely temporary measure. Any 
subordinate placed in such charge is granted a sub-divisional allowance of 
Rs. 75 per mensem. 

(iii) The answer ,is in the negative . 
• 
REVERSION OF MR. H. J. BELL, EXECUTIVE ENGINEER, 9TH PRoJECT DrvI-

SlON, NEW DELHI, TO THE CENTRAL PROVINCES. 
52. THE HONOURABU!: MR. MAHMOOD SURRA W ARDY: Will the 

Oovernment be pleaseQ. to state-
(i) the re.ason for reverting Mr. H. J. Bell, Executive Engineer, 9th 

Project Division, New Delhi, to his post in the Central Provinces; 
[ 133 ] .A. 
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(ii) Whether it is a fact that the revE'rsion of the said Mr. H. J. Bell was 
not due to the abolition of the Division ; 

(iii) Whether it is a; fact that one S.Baht.t.dur Singh was' promoted to the 
post of Executive Engineer on t.he reversion of Mr. H. J. Bell ? 

THE HONOURABLE MR. A. C. McW ATl'ERS: (i) Mr. Bell's rev:ersion 
was due to reduction of establishment. 

(ii) The Honourable Member is referred to the answer to the first pa,rt 
of this question. 

(iii) The answer is in the negative. 

THE LEGISLATIVE BUILDING, NEW DELHI. 

53. THE HONOURABLE MB. MAHMOOD SUHRAWARDY: (a) Was: 
1/9 Sub-division only for the construction of legislative building, New Delhi? 

(b) If RO, will the Government be pleased to state the name of th& 
Sub-divisional Officer in ('harge of t,he construction of the lE'gislative building. 
New Delhi 1 

(e) Will the Government be pleased to st,ate what, action has been taken 
against. the contractor and the Sub-divisional Officer in ch/l,rge of t.he construc-
tion of legislative buildings, New Delhi, in connection '\lith the faU of a brick 
near Hil! 'Kxcellency the f'.;Ommallder in Chief in India last year 1 

(d) Did the roof portions of the State sector, and the Asflembly ~ector of 
the legislath'c building (1st floor) f/lU down in th£l summer and the rainy 
season in 19241 

(e) Was the payment of rebuilding them given to the cont-ractor ! 
(J) Was Seth Lachhman DaM, contractor, awarded a title fOI: constructing 

the legislative building, New Delhi? 

THE H.oN.oURABLE MR. A. C. McWATTERS: (a) During construction 
the 1/9th Sub-division was only for the cOllstruction of the legislative build-
ing. 

(b) S. Bahadur Singh was in charge of this Sub-division during . the greater 
part of the period of construction. 

(e) After a careful investigation into the cause of the fall of an acoustic 
tile, Government deoided that no action was called for against the Sub-divi-
sional Offioer and contractor. 

(d) No. During construotion there was an acoident to a short length of 
the corridor roof in 1924, and poBBibly this is what the Honourable Member 
is referring to. 

(e) Yes. 
(j) Yes. 

CAS~ .oF MR. M.oHAMED SOLlDUN', RECENTI,Y EXECUTIVE ENGINEER IN THE 
5TH: DIVISION, NEW DELHI. 

• 54. 'li1E.... H.oN.oURA.J3LlIl MR. MAHMOOD SUHRAWARDY: (a) Was 
one Mr. Mohamed Soleman recently EXE'cutive Enginee-r in the 5th Division, 
New Ddhi 1 
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(b) Is the sRid Mr. Mohamed Soleman now working as a Sub-divisional 
Officer 1 

(c) Has S. Rahadur Singh a certificate of passing any of the examinatioll8 
prescribed for Engineers, Overseers or Sub-overseers 1 

(d) Has the said S. Bahadur Singh again heen given a chance in the 
Executive Engineer's post in a leave vacancy! 

. (e) Is Mr. .Moha.med Solema·n a qualified Civil Engineer of Roorkee 
College 1 

( J) Is S. Bahadur Singh on deputation from the A&!&m Province? 
(g) Is S. Bu·hadur Singh a Suh-overseer in the Assam Province! 

THE HONOURABT.E MR. A. C. MeW ATTERS : 
(a) Yes .• 
(b) Yes. 
(c) He has passed the Departmental test for Sub-overseers in his own 

province. 
(d) S . .Babadur Singh is officiating as Executive Engineer as a P111lly 

tempora.ry measure. 
(e) Yes. 
(f) He is on deputation from Bengal 
(g) He is an " Overseer" in Bengal. 

CASE OF M~. MOHAMED SOLEMA.N, RECENTLY EXECUTIVE ENGINEER IN 
THE 5TH DIVISION, NEW DEI..m:. 

55. THE HONOITRAHLE l\fR. MAHMOOD SUHRAWARDY: Is it a 
fact that the sa.id Mr. Mohamed Solem an is on deputation from Bihar and 
OriBS& and holds the post 01 Assistant Executive ELgmeer 1 

THE HONOURABLE MR. A'. C. McWATTERS: Yes. 

PROMOTION OF S. BAHADUR SINGH '1'0 THE pos'r OF EXECUTIVE ENGINEEB 
IN THE 5TH DIVISION, NEW DELHI. 

56. TUE HONOURABI.E MR. ~HMOOD SUHRAWARDY: Will the 
Government be pleased to state the reason for promoting S. Bahadur Singh 
instead of 1\Ir. Mohamed Soleman to t,he post of Executive Engineer 1 

THE HONOURABLE MR. A. C. McWATTERS: S. Bahadur Singh's ap-
pointment to a Division as a temporary measure is in the interests of Govern-
ment. It was not possible to transfer the officers named from the works with 
which they had been connected. for a. long period during the closing stages of 
those works. . 

PAYMENTS TO SIKH, HINDU AND MUSLIM CoNTRACTORS BY THE PUBLIO 
WODS DEPARTMENT, DELHI, IN THE LAST SEVEN YEARS. 

57. TaE HONOURABLE MR. MAHMOOD SUHRA W ARDY: Will t,he 
Government be pleased to state (a) the number of Sikh, Hindu and Muslim 
contraotors in the Delhi Publie Works Department 1 

.6.2 
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, (b) How much money has heen paid to SHih contractors, how much to 
Hindu contractors, a.nd how much 'to Muslim contractors in the last seven 
yenr~ by the Delhi Public Works Department? 

THE HONOURABLE MR. A. C. MeW A'ITERS : 
(a) Sikhs 39, Hindus 109, Muslims 61.. 
(b) The GOVCIDlllent ill not prepared to undertake the compilation of the 

information owing to the amount of labour involved. 

MUSLIM ENGINEERS IN 'THE P'CBLIC WORKS DEPAl!TlIfENT. -DELHI. 

58. THE HONOtTRABLE Mit. MAHMOOD SURRA W ARDY: What is 
the number of qualified Mu~lim candidates registered for the post of Engi. 
neer in the Delhi Public Works DCllartment after the Great War, and how 
many of them have been appointed up to now 1 

THE HONOUP.ABLE MR. A. C. McWATTERS: Registers are only avail· 
able from 192] and contain the names of t.welve qU8,lifit'.d Muslim candidates 
for the posts of Engineers. The num ber of Muslim Engineers appointed since 
1921 is three. 

18SlJJ!: O}' LICENCE~ TO YENDORIl IN NEW DELHI, ETC. 

59. TRE HONOURABLE MR. ALo\HMC(JD HBRAWARDY: (a) Ie i~.a
fact. that 'within the area of New Delhi licences are issued to vendors by 
the PuUie Health Office ~ 

(b) If so, will the GOl'eInmfnt be pleased to state how many licences were 
issued to non-Muslim vendors and hOlIl' manv to Muslim vendors within 
the last three vean; 1 • . . 

(c) Is there any Muslim clerk or Doct.or in t,he Public Healt,h Office of 
New Delhi 1 

THE HONOUBABLE KHAN BAHADUR SIB Ml'HAMMAD BABlBt'LLAH : 
(a) Notnow. 
(b) Information is not available. 
(~) No. 

Nl1MBER OJ!' VACOINATOBS Ui' THlI: PuBLIC HEALTH DEPARTMENT, 
NEW DELHI. 

60. THE HONOURABLE MR. MAHMOOD SUHRAWARDY: (a) Will 
the Government be pleased to state the number of vaccinators working in 
the PulJlic Health Department, ':New Delhi? 

(b) Is the strength ,,of vaccinators according to the medical manual! 
(c) Arc they all q\llllified 1 

THE HONOURABLE KHAN B..uunult Sm MUHAMMAD HABIBULLAH : 
(a) 1'1vo permanently and a third when occaAion requires. 

(b) No strength for the vaccination t'stablishment of New Delhi has been 
prescribed. 
, (c)' Yes. 
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MUSLIM AND NON·MuSLIM EMPLOYEES OF THE PuBLIC WORKS DEPART· 
MENT, DELHI, 

61. THE HONOURABLE MR, MAHMOOD SUHRA W ARDY: Will the 
Government be pleased to state the number of non·MuslimN and Muslims 
respectively working in the Delhi Public Works DepRrtment in the following 
capacities :-

Ciril, JfechanicaZ and l!:lec',ir'al.-·(l) Executive Engineers, (2) Assistant 
}t~xecut.ive Fdlginet'rs, (3) Assi!.4t.ant Engineers, (4) Temporary En· 
gineers, (5) Temporary Sub· Engineers, «(j) Subordinates, (7) Clerks" 
(8) Drli.ftsmen t 

THE HONOlJaABLE Mn. A. C, McWATTERS: 
Non·Muslims. 

Execllt.ive Engineers , 
ASl'li~tant Execllt,ive Enwnt'<"rs 
A~~istl1lJt EIl~ineer!! . 
TemJ>oraty :Engineel'Fj 
Temporary Sub·Engineers 
Subordinate!! 
Clf'rk", 
Draftsmen 

2 

., 
8 
5 

i6 
)23 
46 

1\IUldimll. 
, 

](I 

-to 
34 

MUSLIM SUPERINTENDENTS AND CLERKS IN THE INDIAN STORES DEPARTMENT. 

62. THK HONOURABU: :MR. MAHMOOD f'UHRAWARDY: Will the 
Government be pleased to state tIle num Ler of Superintendents and clerks 
lmrking in the Indian Stores Department" Government of India. How many 
of them are Muslims? 

THE HONOURABLE MR: A. C. McWATTERS; The following statement 
shows the total number of Superintendents and olerks working in the Head~ 
quarters office of t.he Indian Stores Department, to which presumably the 
H.onourable Member refers, and t.he numbers of Muslims in each clasA :-

Total Number of 
Number. Mt··slirns. 

Supt'rint.endentl! (inc)mJing a Chit'f Superinten-
dent,) i . 

Assistants, clerks and stenographers 143 :]6 

EMPLOYMENT OF CLERKS WHO HAVE NOT PASSED TIlE .MATRTCUI.ATJON EXAM-
INATION IN THE lNDTAN S'I'ORES DEPARTMENT. 

63. 1'HE HONOURADI.l~ MR. MAHMOOD SUHRA\VARDY: (a) Are 
non-matriculate clerl{!l appointed in the Indian Stores Department' 

(b) If so, will the Government he pleased to state their names and pay 1 

THE HONOURABLE MR, A. C. McWATTERS: (n) No clerb whoha-ve 
not passed the Matriculation or an equivalpnt examinat.ion are now.appointed 
to the clerical establishment of the He,lldquarters office of the IndIan St,ores 
Depart.ment. unless nominated by the Public Service Commission, 

(b) A ~t,A.tcment !'howing thl' names and present raws of pay of such clerks 
serving in the office of the Chief Controller of Stores wiII be sent to tho Honour-
able Mem ber, 
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NUMBER OF SUPERINTENDENTS AND CLERKS IN THE RAILWAY CLEARING. 
ACCOUNTS OFFICE, DELHI. 

64. THE HONOURABLE MR. MAHMOOD SUHRAWARDY: (a) Will 
the Government be pleased to stnte t,he number of Supt'I'intendent.s and 
clerJ.s in the Clearing Office of Account.s, Nort·h West.em Railway, Delhi' 

(b) How many of t.hem are Muslims? 

THE HONOURABLE Sm GEOFFREY CORBETT: (a) The present sanc-
tioned cadre of the subordinate elltablishment of the Railway Clearing Accounts 
Officc is 827, including 11 accountants and 57 sub·heads. 

(b) The information ill not available. 
\ 

PAY OJ' TOWN INSPECTORS OF POS'f OFFICES IN CALClTTTA AND MUFli'ASIL 
INSPECTORS. 

65. 'THE HONOURABLE MR. MAHMOOD SUHRA W ARDY: (a) Had 
the 8 Town Inspectors of PORt Officell in Calcutta before IP20 diHtinct 
superior grades of Rs. SO and He. Jv9 as contrasted with the inf~ri')r grades 
of Rs. 60, 70, 80 and 100 fOl' Muffasil [nspectors of Post Ofibl's .~ 

(b) Is it a fact that by the revi!:lion recommended in 1921 by tile Heseltine 
Committee, tbe .Muffasil Inspectors of Post Offices were plac:ed on a new scale 
of Rs. 100-· 5/2-170, and all the t,hen permanent Inspectors (passed or 
unpasse.d) were automatically brought on to that scale in preference to the 
,seniOI'd in the clmco.l line in the gl'ades of Rtl. 00, 70, 80, and Rs. 90 ? 

THE HONOURABJ,E MR. A. C. McWATTERS: (a) Before 1920 the grades 
for Mofussil Inspectors of Post Offices were Rs. 60, 80, 100 and 100-150 
which were superior to the grades for Town Inspectors in Calcutta. 

(b) No. The new scale tlanctioned in 1920 for Inspec1!Orsof Post Offices 
was R~. 100-5-175. As the Inspectors and the Head Clerks of Sllperinten-
.dents formed a separate cadre, their automatic admission to this scale did not 
.constitute preferential t,reatment over their Fleniors in the clerical line. 

REVISION OF THE PAY 0]0" INSPECTORS OF THE RAILWAY MAIL SERVICE, 
CALCUTTA. 

66. THE HONOURABLE MR. MAHMOOD SUHRAWARDY: Were 
t.he Inspectors attached to the (',aJcut.ta. Radway Mail Service und~r the same 
Presidency Postmlloster automatically hrought on t,o the reVISed grade 
in preference to their seniors for t.he reason that they were holding the 
appointments substantively 1 

THE HONOtTRABJ.E MR. A. C. McWATTERS: Those hol~ing substant-
ively the posts of Tn8p<'ctors in the Calcutta Railway Mail &rvice which are 
borne on a folcparate cadre were automatically hro\lght on to the new Ilcale of 
pay 011 the revision of the old scale, No question arose of their being. ~ivell 
preference to others outside the cadre and therefore unaffected by the revullon. 

WANT Of' A R.O\ll,WAY lN THE SATKHIRA SUB-nI\,liilION, BENGAL. 

67. THE HONOlTBAnLF. MR. MAHMOOD SUHRAWAItDY: (a) Has t,he 
Itttent.ion of Governmt'nt heen drawn to the miserable oondition of the people 

• 
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<of Satkhira, a. I!ub-divi~ion in the district of Khulna (Bengal), for the want of 
.a. railway line 1 Are they considering the desirability of ('onnecting 
·Satkhira. with the Khulna line or any other Railway? 

(h) Will t.he Honourable Member in charge of the Railway .Depart-
ment be pleased to state jf any projt"ct of a railway line bas been sanctioned' 
If 80, w}Jt"n is it going to be expcdit~d , 

THE HONOURABLE .SIR GEOFFREY COHBETT: The proposal was last 
-examined in 1924, and found to be unremunerative. . ... 

The Agent. Eastenn BE'ngat llailway: has now be.en asked t.o lo.ok into the 
lUlatter again. 

'IlHE .:RAILWAY BUDGET FOR 1928-29. 

J ntroductory . 

. THE H.oNOlJBABLE SIR AUSTEN HADOW (Chief Commissioner, Rail-
~'ay8): -Sir, I rise to present to the Council a statement of the estimated 
.expenditure and revenue of the GovemOl' General in Council for the year 
1928-29 inr.eJlpect of railways. 

2. As an introdUl.1;ionto a more detailed (>xplanation of the budget, I think 
it is desirable that I should give a brief descripti.on of .our railway property in 
-.order to present a more comprehensive picture to the Council and will quote 
;11. few figures. At the commencement of this financial year, i.e., on April 1st, 
1927, our mileage of railways opened to :public traffic was 39,049, which means 
. that. in the year 1926-27, 4:21 .miles of new lines were added to our previous 

',total. Of this total the State owned .28,004 miles, Companies and District 
.:Boards ~OOl, and Indian Stakls .5,044 miles. The capital at charge of the 
.State-owned r.a.ilways on ,the 88JJle date w.as 701 crores out of a total capital 
.of 789 crores. T.here was a reduction m the mileage of railways .owned. 
'by C',ompanies and District Boards .in that year, this being due to the pur-
ehaRe by the State .of the Delhi-Umbala-Kalka Railway, which was effected 
in the year U)26-27. By the end of March next, that is the end of this financial 
.year, it seems likely that .the total mileage of railways in India will have risen 
to clo8C on 40,(100 ; I shall .deal more at length with our new construction pro-

.gramme presently. 
3."1 would remind the Council that, although the State-owned mileage 

,amounted to 28,004 miles, four only olthe big railway systems, namely, the 
North 'Welltern, East Indian, Great Indian Peninsula and Rs!!tern Bengal 
Railways are managed direct.ly by t.he State; six others in which thc State is 
thE' J)redominant partner are worked hy Companies under contract with the 

. Secretary of State, and there aTl'· others worked by Companies in whieh dis-
tinct. parts arc o\\:nt'd by the Govenunent and the Company. The Budget 
figures are arrived .at, therefore, not only from the eamings and working ex-
penscs of tIle four .state-managed lines mentioned ahove, but also from tho 
results obtained on those railways in which Government iK a po.rt owner. More-
over, t.here are.yet oth<'r line./! owned by Companies: t't.(:., on which GOVCl'Jlmellt 
has guarant.eed a cert41in return to the owners and is entitl{!d to a share of AUI'-
plus profits, when earned; many such lines also are worked by the big railway 

.. administrations on behalf of thc owners for a fixed proportion of the grffilil 
seceil'ts; .the relmlts of a)) the~(>. aff(~ct. the Budget. in Home m('asurE'. It 
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[Sir Austen Hadow.] 
is hardly possible to enter into a more specific definition of tJie varied contract-
ual relations between the Secretary of State and such owners without weary-
ing the Council with details, and my object is merely to show that there is R 
very small mileage of railwa.ys in India which does not affect the Budget figures. 
in some degree, and the calculation of these figures is consequently a somewhat. 
complica.ted business. 

4. It must also be realised, as was pointed out by Sir Clement Hindley 
]a-8t year, that the responsibilities of the Railway Department are not limited 
to t.he administrative and financial control, the extent of which is illustrated 
by the Budget figures, but are largely augmented by their obligations in regard' 
to the safe and efficient working of all railways and by questions ofa technical: 
nature whil'h require a reference to the Government of India. 

5. Thc members of this Council will shortly have in their hands a mass of 
informatiohabout the Budget and the financial position of the railways at the 
present time, but I will now proceed to explain briefly the main features of our' 
revised estimatE'S for the current year, so far as t,hey are available up to date, 
and our anticipations for t.he year 192R-29. I may add that. we have a oonflider-
able mileage of strategic lines on the North West Frontier of India. which form 
a part of the North Western Railway system and are treated distinctly in the 

. accounts, as the interest on the capital cost of t.hem. and the loss on their work-
ing are met from the General Revenues. The distinction between the commer-
ciallines and strategic lines is followed throughout the Budget papers, and for-
the purpose of my ('xplanatOl'y remarlul I shall deal generally with the commer.-
cial lines only. 

6. As a preliminary, I will refer t.o tht· fina.l results for the year] 926-27. 
A year ago, when the Budget. for the current year was put fol'Ward, it was. 
anticipated that it would 1)e necessary to withdraw 7 laldu~ from the reserve 
in order to pay the contribution to General Revenues. The last few weeks 
of the financial year 1926-27, however, ga\"e us unexpectt'dly good earnings; as 
a result of this, and of a large saving in working expenliles. as compared with our· 
revised est.imate, we wpre able not only to fulfil our obligat.ions to the General 
RevenueR without. drawing upon our reserves, but were able t.o add to our 
reserve fund about I! croft'S of rnpeell, bringing that fund up to a total of well 
over ) ) crOl't"s. I should like to invit.e the attt'ntion of the IDpmbers of this 
House to the Rt'port lin Indian Railways for the yp.ar 1926-27 whi('h has lately 
be£'n published, whi('h contaiM much matter for thought and study by those 
who have leisure and desire to undel'stnnd something of the activities of t.he 
Railway Boa.rd apart. from the intricacies of the Budget. 

Revised Estimate, 1927·28. 
7. After a. disappointing year in 1926-27 which, in spite of a. bright finish, 

yielded total gl'OBB receipts ahout half a (~rore less than t·he previous year, the 
CUITent year has RhOWll very much improved results. Throughout the year, 
so far, except for fOllr w,,",eks in July and AuguHt·, when the ro.ilw"ys in Guzerat 
and OriSSIl were seriously affected by floods, our earnings have been consistent-
ly higher than last year, and all descriptions of traffic have contributed to the 
improved results. We still have a few weeks of the CUJTent financial year to· 
l'Ull, but on the latest information available, it is anticipated that our gross 
receipts from commerciallincs will amount to nearly 1031 crores as compared 
with IQ~ crures, the figure anticipated in the Budget fol' the ClllTEmt year which 
'Was prepared twdve months a.go. This figure of lOll! crl)res for gross receipt.s. 
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from commercial lines compares with a figure of 9Rl crores for the year 1926-27, 
an increase of 5 crores, and is a oonsiderably higher figure than our previous 
record year Re. 99'96 crores in 1924·25. . 

8. As already stated the increase is well spread over all descriptions of 
traffic, and it is, moreover, shown in the results of almost every individual 
railway, in fact there is only one railway, the Bombay, Baroda and f'Alntral 
India Railway, which does not show an appreciable development of traffic. 
For t·he first seven months of the year, that is up to the end of October last. 
we carried 361 million passengers, or 71 million more than in t.he sa,me ~riod 
of the previous year; the correaponding figure for passenger miles, 12,O5() 
millions, is an increase of 6 per cent. on the previou!! year. This increase can 
no doubt be partly attributed to the stimulus given by certain reductions in 
fares in the last 2 years. Under goods traffic there was an iucrease of nearly 
400 million tou miles in these first seveu months, and for t.he fnII year it, is 
anticipated that the inerease will be 700 million ton milcs over 1926-27. The 
imprO\-emeut Itppears under nearly all commodities as !lhowll by the figures (If 
wagons 100tdtld, some particulars of which will be found in'the Budget. 1\Iemo· 
randum. 

9. Turning to working expenses, it will be seen that our working expenses 
are ('xpect<>d toO exceed those of 1926·27 hy R8. 8 lakhs only in !!pite of t.he 
la.rge increaRe of traffic. Now one of the item!! which make up the wOlldng 
expellses t,ot.a.] is the annual contribution to the Depreciation Fund, and this 
contribution gradually rises with the increa.Ring capital value of the railway 
property, RO that in J 927 -28 it will be 49 lakhs higher than it. was in the pre· 
ViOlll'! year. If, therefore, our revised estimate work!'! out as we antioipate, 
we ~hall be carrying the large inoreased traffic of the current ye,ar for an actual 
expenditure, apart from the increlt.se<i provision for depreciation, 41 lakhs 
Ipss than the (!a rriltge of the smallf'f traffic of 192fi-27 cost us, 'It result, from 
which we are, I submit, entitled to derive a good d('.al of satisfaction. In two 
direetions the detailtl<i figures will, I hope, be of much interest to t.he Council. 
With the better equipment, and more particularly with the better mf'thods, 
which have beeu introduced in our workflhops, our bi1l for the repair and main· 
tenance of rolling stock of all descriptions ill 8howing a most gratifying decl'{'ase. 
In the current yt"ar arrears of repairs have been oaught up on a larger numlx>r of 
our important railways. and we are able to suggest iiI th£'! revised estimates thlLt 
the cost of repairing and maintaining locomotives will h(l ovcr 25 la.khs leRIJ. 
than in 1926-27 and about 33 lakhs lCf!8 than we budgetted for. the repair and 
maintenance of coaching vehicles will be 7 lakhs less than the previous year 
and 21 lakhs less than we expected last February, and t.he repair a.nd main· 
tenance of goods vehicles will he 15 lakhs less than last year and 37 Iakh!! less. 
than the Budget figure. These reductions represent It real improvement in 
the cost of keeping our rolling stock in good order, and I hope the Council will 
agree with me that they reflect very great credit on the Mechanical Depart. 
ments of the various railways who deserve to be oongratulnte.d on the sucr-eBB 
of their stJ'enuous efforts. We have an equally weloome reduction ill operating 
costs to show. Here I think it is suffioient to mention a reduotion of nearly 
haH a' crore in the cost of fuel. This is of course to a conAiderable extent due 
to the fall in the price of coal, but it. is also to be attributed to the effect of the 
measures which we have taken in recent years to secure more economical coal 
consumption. Of our other charges I need only mention in this brief review 
a rise of ] 52 lakhs in interest, due of course to the large capital expendit.ure 
which we are now incurring on t.he improvement and expansion of.1nrlian StlLtc-
Railways. 
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10. We arrive then at an anticipated total of 00 crores 67 Jakhs for the 

total charges, and ill the result the Revised Estimate shows that the difference 
between t.he gross receipts and totaJ expenditure on commercial lines for thEl 
whole year 1927-28 is expected to yield a net gain of 12! crores, or nearly 4 
·crorcs in excess of the Budget, and that, after deducting the 1088 on working 
atrategic lines and paying the required contribution of Rs. 6'36 crores to Gen-
eral Revenues, we shall be able to add a sum of nearly 41 crores to our Reserve 
Fund. If these anticipations arc realised, we shall have a total of over 16 
·crores in our Reserve Fund at the end of this financial year, as well as a totnl 
of 9 crorefl or 80 in 0111' Depre<'iation Fund, and we, thercfore, considered it 
Incumbent on us to take stock of our position. In connection with the que-s-
tion of our Re!;l~rVe Fuml. I should like to invite the attention of members of 
this Council to the remarks made by Sir Clement Hindley a year ago. He 
remarked that we have to Ie-ai'll by experience what amount we require in our 
·reservc and pointed out that in that year ]926·27 we had to face a set· back in 
i:"aYPings. Now the set-baek experienced in 1926-27 WM not a serious one; it 
could not be classed as a Tt'ally bad yellr for Indian Railways, and the possibility 
of having to met't a tlel'ies of really bad years must always be borne in mind. 
Nevertheless, after a careful examination of our position, not forgetting that 
·our contribution to Gene-lal Revenues will incl'f'.ase with our capital expendi-
ture at the rllte of about Rs. 251akhs a year, and remembering that. on a good 
·dealof our capital expenditure we cannot expect an immediate adequate return, 
·we consider we can face an appreciable reduction of some of our rates and fart'S. 

11. We Ilnticipated some months ago that we might be able to face the 
;initial loss of Dlakin~ some reductions in rates and fares, and consequently 
the ground had been prepared by making a preliminary investigation last 
August in order to determine the general lines that should be followed. More 
recently the matter has been examined in more det&il, and our conclusiolls 
-will be found in the Budget memorandum. It wiJ) he recognised that 
·discrimtnation was nceessary because we could not at once afford an all 
round reduction and had to determine in what directions the first benefit 

. should be given. I will now mention briefly the reductions we are making. 
First, there is our friend and good client the third class passenger; he will be 

'saved! a pie per mile on journeys of over 50 miles on the East Indian, North 
Western and Great lmlian Peninsula Railways. There are certain Company-
worked railways also, which we hope may be prepared to effect some redUCtiOIlK 
'in fares, but the negotiations with them will at any rate delay their introduction 
somewhat. This, with the abolition of the distinction in Intermediate and Third 

. class fares betwoon mail and ordinary train, which will be effected on the East 
Indian and Gre-at Indian Peninsula Railways, is estimated to cost U8 122 
lakhs on a full yt:'ar with the existing traffic, but I hope a large increlLlle in travel-
ling will be the response to this reduction. Next, affecting our receipts from 
other coaching traffic, we propose tg take in hand the present parcels and 

.luggage rates, which al'e very much higher than they were at the end of the war. 
These are to be reduced by about 15 per cent., and the method of charging is 

. also to be changed to the advantage of the trade, and we hope particularly 
of the retail trader. A revised scale for horses, Jive stock and motor'cars is 
worth mentioning, (,,specially a8 the big Delhi Horae l:ihow is fresh in 0.11 our 
minds; as an example of the effect of this I may say, that, whereas it would 
cost Hs. lI8 to bring a horse to Delhi from Sargoda under the existing scale, 

'-it will only COlit RH. 88-8-0 under the new Heale. Then there are very sub-
stantial reductions of rates for kerosine oil, manures and oil cake, jaggree, 
lletrot, 8S well as certain reductions on the East Indian and North Western 
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railways for grains, pulses and seeds, and the removal of certain anomalies in 
rates, which have exisWd on the enlarged EaRt Indian Railway Rystem since the 
old Oudh and Rohilkhand Railway W88 made a part of it. The commodities 
mentioned are those selected 88 most likely to respond quickly to a reduction in 
rat.es ; it is clear that this is the criterion from which to judge whether present 
rates tend to hinder VJe development of traffic, and our first aim has been to 
reduce such rates. The most important of these are the reduction on kerosine 
.oil and the removal of anomalies in rate.!! on the enlarged East Indian Railway 
'System; the latter is estimated to take away 33 lakhs from our earningR, but 
is clearly the right thing to do. It has been calculated that these reductions 
in rates and fares taken together would cost us over 3 croff'S on a full year's 
working if we failed to obtain from them the increli8ed bllsineHS which we con· 
fidently expect. 

B1u1get E8timate, 1928·29. 

12. If we tum now to our anticipation!! for next financial year, it will be 
-seen from the tabular statement in paragraph 26 of the Memorandum that, as 
oCompa1't'd with our estimated total receipb! of just under 1031 crorl1S in 1927-28, 
we have al.l8umed reoeipb! of under 103t crores next year. That figure is 
.anived at as follows. It has been ~tima.ted that, if we were not to redu('e 
rateS' and fares as we propose, these total receipb! in 1928-29 might amount to 
105'19 crores, calculating on a rather smaller increase of earnings than the 
average because 1927-28 has been such a favourable year. From this total 
then we must deduct a figure representing the effect which the rt',cluction!! I 
have just mentioned will have on our earningH of next year. I have said that 
011 a full year the reduction of earnings would amount to 3 crores, if no imme-
{liate development followed on them, but, although some of the reductions can 
be introduced with immediate effect, there are others of which due notice will 
have to be given, and they can hardly come into force before June next. Allow-
ing for this and for the ex.pectation that some of the 101.18 will be quickly made 
good by the stimulus that will''be afforded to travelling and to trade, we have 
assumed that our net 1088 in 1~8-29 will be about 2 crores. We have, there-
fore, estimated in the Budget for gross receipts from commercial lines of 103'10 
crores. 

13. Turning now to our estimate of tlxpenditure next year, we have put 
this at a little over 92. crore-& as compared with 901 crores in th(l CUIr, nt 
year. Working expenses are practically identical in total with the current 
year, and the only important increase in expenditure over 1927-28 is under 
interest charges, which go up by 1 t crores owing to the expanFlion of capital. 
As regards working expenses it iA worth mentioning that an incTlWle of • crore 
in payments to the Depreciation Fund due to increased capital a!l8ets, and a 
smaJI increase under Administration will, we hope, be both covered by furtllt'r 
·economies JD repairs and maintenance. Although we expect to carry more 
traffic, we anticipate that the operation expenses of transportation can be kept 
down to !\lightly below our Revised Estimate for the current year. 

As regards IIt.rategic lines, there is little to say; we hope for It small 
increase in graM traffic receipts and anticipate that the net JOSH ill working 
these lines, which has to be horne by Gen('ral HmrenucH, will he slightly Je.<4.'1 
than in the current yea r. 

14. To sum up briefly then tht' Budgt't shows 11. drop of 24 ht.khs in grosi 
rooeipts as compared with our Revi~ed Estimate for the current year, an in-
-crease in expenditul't' of 188 lakhll, nearly all due to expanding interest charges 
and It larger pro\;sion for n<'pl't'cintion, givinp: a surplus from commel'<'ial linea 
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of rather more than 101 crores. Out of this. estimated I\urplus over ]! crotes 
will be used to meet an anticipated 1088 on strategic lines, our contribution to 
General Revenues will be about 5f crores and. if our anticipations are approxi-
mately correct, there will he a balance of 3t crores to credit to the railway 
reserve. 

Capital Expenditure, 1927-28. 
15 I turn now to our Capital Budget. Our capital expenditure during 

the current year is expected to amount to Re. 30 crol'(~I!, as eompared with a 
Budget figure of 25 crores. Perhaps 1 ought to explain that, although twelve· 
months ago it was estimated that the capital expenditure would be 25 crores, 
railway administrations were allowed to include works involving expenditure-
of 391 crores in 1927-28 ill their approved programm(,s. 

This latter figure was what they had asked for, but in the light of the 
l'xlJeriencc of the previous years we believed t.hat the spending capAcit.y of 
our organisation would limit their progress to the Budget figure of 25 (,l'ores. 
Since the advantages to he expected from tlu' works in qut'Rtioll will not be 
l'f'·alised until they are completed, it i8 satisfactory to be able to report that 
railway administrations now seem likely to make better progress than was 
ant.jcipated. Of the total figure of :m ~'Orel Mhown in the Revised Estimatt", 
about 211 crol'eS represent the prohable amount to be spent on open line works 
and rolling stock, and 81 crOl'es on new lines, t.he latu'r figure being nearly 
2 cro1'(~S O\oer the amount spent on m~w lines in I H26-27. 

16, As regards new lineR, J have mentioned t.hat by the curl of March we 
expect our open mileagE' of railways in India to approach the figure of 40,000, 
that is, an increase of oyer 900 milcs during the ('uneut year. But this new 
mileage is not entirely on the Sta.te Railways, nR something like one-third' 
of it will have been construeted at the cost of Indian Statt>s anrl others, The 
latter includes the importa.nt north to Routh connection in His Exalted Highness 
thf'! Nizam's territory from BalhaTRhah to Kazipct, which will shorten ,"ery 
appreciably the distance of the journey from Madras to Delhi and the north 
of India; some portions of this eonnection are already open, and it is hoped 
that the remainder will be opened by the end of this fina.llcial year. 

Callittll Erpefl(Hiure, 1928·29. 
17. Though Railway Administrations have, as I have said, made better 

progress this year than we anticipated, they have still a large number of 
works uncompleted, and we want them to spend next year very largely in 
pushing on with these works, 110 t·hat the capital employed in them may 
quickly become productive. For this reason, that is to say, because a larger 
proportion of their programmes than in recent yeal"8 will consist of schemes 
already in hand, the initial dela.ys to the inception of which han heen alread~' 
overcome, we find it unnecessary to make so large an over-allotment of funds 
to them all in th~ last few years. We are f'!stimating, therefore, in the coming 
year for an expenditure of 15 crores on the open Jines. hut are only allotting 
2! croff'S more than this figure, showing in the aggregate of the programmes. 
121 for works and 51 for rolling stock. A good deal of informa.t.ion in 
regard to open line works and rolling stock is given in the Budget. Memora.n-
dum, and the details of allotments for aU the larger works are given in the· 
pink books which show the programme of each railway Sf'parately. For 
reasOll8 I have given there are in our programme only a very few large-
schen1es whieh we find it necessary t.o commence in 1928-29, the only 
individual new projeet which I think it. nel'essary to mention here being th& 
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rcconHtruction of Erode st.ation on the Houth Indian Railv;·ltv. Of other 
items 1 should like t.o point particularly to the provision of' 3 crores for 
the improvement of tra('k and st,rengtbt'ning of bridges, the object of this 
'l'xpent'litnrf' ill the economical and efficient, movement of increasin,v; traffie 
in heavier train loa.ds with more powerful locomotives, and it is dear 
that for tlJill purpo~e thE' work on tracl, and hridgefl has to be co-ordi-
natl'<i on the various !I(~ctions of each railwav in oroer that th(' LCl'It 
l'n;;Juits may be 0 htaiut'd, The large l·lectrifi~ation "Ichemt'f:I in l'rogrcllS 
in the vicinity of BQmhay Itr£' rt'Hpollsiblc for nearly all the expt'nditure, over 
2 crorP,s, fJ.i1otted under the head ~lectrification, hut it. has recentl~ heel} 
dE'cided to fllec·t.rifv the f:outh Indian Railway suhurhan scrviceH in Madras, 
so a small provilolion is made for the commen~emellt of that work. The anti-
-cipated expenditure on rolling stock amounts to nearly 9 cron~s, but ahout 
at crOTeS of this is a· charge to the Del'reeiation Fund, so that the capital ex-
penditure will be about 51 crores. This includE'S provision for 549 additional 
units of coaching stock, each bogie carriage ooing reckoned as 2 units, and 8flO 
addit.ional metre gauge wagons. 

18. }i'or our new construction projects, including those that are already 
in hand, we have dist,rihuted over 11 crOTeS and have estimated that we shall 
actually spend about 9 crores. Although we have 50 projects already sa.nc-
tioned, this number is expected to increase to 90 in 1928.29, and of these I 
hope that at least 20 will he opened in the course of the year. Taking a reason· 
.ably cautious view I think we may hope to add nearly 800 miles to our opt"n 
.mileage in the course of the next financial year. 

19. f)f t.hese new lines which are already in progress, one of the most 
important, which has been known as the Central India Coalfields Railway and 
links up Daltonganj with the western end of the South Karanpura line at 
Barkakhana., is expected to he opened next year, and I hope also the branch 
from Anuppur to Kariruati, which will eventually he linked up with the form~r, 
though this if! not proposed immediately. Other lines of some importance which 
""ill, I hope, be opened throughout in 1928-29 arc the Villupuram-Trichinopoly 
(108 miles) and the Dindigul-Pollll.chi (75 miles) in South India, and a part 
at least of the Kangra Valley Railway. The Assam Bengal, Eastern Bengal 
.and other railways have been busy with short branches, and a number of these 
.are likely to be opened next year .• Other projects of major importance, which 
.are in hand but will not progress quickly enough to be opened next year, are 
the Calcutta Chord Railway including the bridge over the Hooghlyat Bally, 
the Lucknow·Sultanpur-.launpur, the Chiniot-Khushab cross connection 
in the Punjab, the Kalabagh Bridge at Mari Indus, the Raipur Vizianagram, 
the Sagaing Bridge and .Minbu-Pakukl<u project in Burma both recently sanc· 
tioned, and the Trichinopoly.Mana.rnadura Chord in South India. 

20. A complete li'!t of the new lines, some already in progreRS, which are 
included in next year's prqgramme, is given in Appendix I of the Budget 
Memorandum. The more important of those which have not yet bee~ COIn· 
.menced are the Dacca-Aricha and Sainthia.Berhampore-Halsa. connections 
in Bengal, the Diva-Dasgaon and N&flik-Belapur~Sheogd.on Ra!lway in Bombay, 
tJle Lyallpur-Chananwala cross connection in the Punjab, Sind Left Bank 
Feeder Lines (163 miles) in Sind, the Megna Bridge at Bhairab in Eastern 
Bengal, and the Salem-Attur-Vridachallam Chord in South India. It must 
be remembered, however, that some of these new I)rojects have not yet beeu 
sanctioned, and in one or two -cases it may be fOlmd on completion of the 
-survey investigations that the anticipated earnings will not justify construction. 
Last year Sir Clement Hindley e-xpla.ined at some length the steps we had 
been taking in organising a Jlrogramme of nt'w construction work, arid I do 
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not propose to go over this growld again. We are still actively pursuing the 
same policy, and the different large Railway Administrations are continuing 
their investigation into all possible schemes of development in collaboration 
with the Local Governments respectively concerned. I might mention that 
the procedure laid down for obtaining the assistance of the Local Governments 
in framing programmes for new construction in the various provinces was 
found to be defective in one particular, and steps have been taken to rectify 
this. 

Recently we have found it advisable to depute one of our senior Civil 
Engineers to make a tour of inspection of the new lines which are being con-
stnlcted in certain areas with the object of fra.ming a report on costs and 
m"lthods of construction in different parts of India. We think it probable 
that such a report will open up the possibility of effecting appreciable econo-
rnit'.8 1md will be of value to UII in carrying on the large programme which we-
have on hand. 

It may be of interest to some members of t.his Council to hear about. the 
two main trunk routes, which were referred to a year ago, namely, the Bombay-
Sind and Agra-Karachi connections. As regards the former, investigations 
are now well on towards completion, and we now have two senior officers work-
ing directly under us on a re-examination of the oost and prospects of the latter. 
Until we have arrived at a better appreciation of the advantages to be obtained 
from the construction of either of these links, we have considen-l<i it premature 
to enter them in our construction progra.mme, for both of them are dependent 
for their financia.l justification on t.he developmt'nt of long distance h'at"fic, 
a large proportion of which will be taken fl'Om lines already in existence. 

21. There is one very important figure in the Capital Budget to which 
I have not yet referred, namely, an item of 4 crores for the purchase of the 
Burma Railways. Notice has recently been giyen t.o the Burma, Railways 
Company of the termination of their contract, and the system will oomc under 
State management from 1st January 1929. It hu been estimated that, as a 
result of the purchasC:', wc shall increascour net annual revenne by about 
half a crore. 

General Remarks. 

22. BefOl-e I dose I should like to assure the Council that the activities 
to which Sir Clement Hindley referred in the concluding part of his speech, 
£leUvered 12 months ago, continue to receive our attention. Amongst these 
I may mention the prevention of fraudulent travelling, publicit~ recruitment, 
the technical question of Bridge Design, and Workshop Reor~nisation. As 
regards the latter, I have previously mentioned the economies which have 
been effected in our oosts of repairs and maintenance of rolling stock, and we 
hope for yet further improvement in this direction. I refrain from dealing 
at length with any of these matters, as I think 1 have already taken up too 
much of the tiJlle of the Council. 

23. I must, however, make a brief reference to our standardisation policy 
which is being energetically pushed on. The vuious Standing Committees 
have met at intervals during the past year, and satisfactory progress has been 
made. The standard designs of locomotives now comprise 8 types for the broad 
gauge and 6 for t.he metre gauge, but the worIt of designing all the details of 
thl-lseengines, which is being done by our Consulting Engineers in England, 
iF! taking longer than we expected, and the first consignment of new standard 
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engines has only recently been recehoed. New sta~dard desigm of wagons and 
underfra.mes are also being proc~Jed with. As regards wagons, I might 
mention that we .have had under investigation for some time the possibility 
of introducing higher capacity stock with a view to reducing operating costs. 
The question of the supply of special wagons to meet the requirements of' 
mechanical loading at the collieries is also being considered. Other Commit-
tees are dealing with the standardisation of permanent-way fit,tings, signalling 
and interlocking details and engineering structures of variolls kinds. We have 
also established recently a new Standing Committee to draw up and revise, 
where necessary, standard descriptions and specifications for the many classes. 
of materials and stores in use on railways. This Commit,tee, which is composed 
of the Controllers of Stores of the four State-worked Railways, has just held: 
its fil"llt meeting. 

24. As I explained at the beginning of my speech, four of the principal 
railway systems, including the two largest, are under direct State management, 
while the State owing to its financial interests has to take a considerable part 
in the control of all or practically all the other important lines. The results. 
of that management during the year, which is coming to a close, and our fore-
cast of what the result should be, if fortune is ordinarily kind to us, next year, 
are now before the Council. I hope the Council will admit th¢ they prove 
Indian State Railways to be a live organisation, alive t.o the neti6 for develop, 
ment of railway communications, alive in the introduction of modern improve-
ments in their workshops. and ready to adopt any changes in operating met,hods; 
or in standards which are likely to make for efficiency and economy both. They 
have been enabled and encouraged toO follow this forward policy by the 
greater freedom which they now enjoy in managing their own finances; and 
for this greater freedom they have the separation of railway finances from 
general finances to thank. 

The Council then adjourned till Elcven of the Clock on Tuesday, the 2ht 
Febmary, 1928. 




